
RAJASTHAN HIGH COURT, JODHPUR

CIRCULAR

,tl,]-t2ot7
Dated - z\-o-+-2-61+

foie, it'is enjoined uPon all the Presiding Officers that in the orders

nts of cases filed under Special Acts, designatioh/name of the Court

ariably be mentioned as Per resPective SPecial Act/Statute.

BY ORDER
$l

is observed that sometimes designation and name of the court is not

mendoned in the orders 'Jiu?it"t"" 
passed in cases filed under

,Aets.
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i' copy forwarded to aII the District & Sessions Judges with the request to

Iate the same amongst all the Judicial Officers including Special Judges

in their judgeship for information and necessary co{nPliance.
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